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Mr. Speaker; Before I. pn'cecd with 
1he next question, I want to say one 
thing. Shri Karmarkar said that hl' 
('ould not satisfy ~ whether the 'Nark 
would be done within a Y('Jf. I have 
no Ratisfaction or otherwise. 

Shri Karmarkar:. 1 thought YOll 
said: "bt'foI't' 31st March", 

Mr. SJleaker: I only wantl'd to sa) 
that hon. Members who wanted to 
know within what time the work will 
be don(' will PD"ibly be .atisfied if 
they are informed whether there i. 
any reasonable prospect of the work 
being done within u year. It is (,,Pen 
to thE' han. Minister to say whethcr 
it is ~ or not. 

Shri Karmarkar: In fad, Sir, 1 
addressed the House through you. 
Perhaps. Sir. I misheard you and I 
thought an assurance wn.s required 
from m .. that the work will he rom-
pletpd by the end of this ~ 
,vear. 

Mr. Speaker: Not this ."ear-one 
~  

Shri Karmarkar: But I expect- it 10 
be done much earlier than a finar,cial 
ypar: ~  wi'll not take so much time. 

Shri Harlsh Chandra Mathur: ~ 
arl' giving him too much (.If a lati-
tude. Sir. I think a competent Minis-
ter should know much beiter. 

Shrl Kanaarkar:. I think:..,. 

Rise ill Price of SUlar 

+ r Shrl Shree Narayan Das: 
I Shri Ram Krlshan Gupta: I Pandlt D. N. Tiwari: 

Shri S. M, BauerJee: 
I Shri Tangamanl: 
I SlIri Harlsh Chandra Mathur: 
I Shri Panprkar: 
I Shri Chintamonl Pllnigrahl: 
I Sb.i Rameshwar Tantia: 
I Sh.ri A. K. Gopalan: 
I Shri Auroblndo Ghosal: 

'650. ~ Shrl AJIt Singh Sarhadi: 
I Shri Ramjl Verma: 
I Shri Hem Raj: 
I ShrlBraj Raj Singb: 
I Shri Khushwaqt Ral: 
I Shri Manabendra Shah: 
I Shrimati Sucheta KriJlalanl: 
I Shri ~ Raman: . lSbd N. R. Munlswamy: 

Shri Anlrudha Sinha: 
Shri R. C.' Vyas: 

Will the Minis\l'r of Food and AlI'ri-
culture he pleased to state: 

(a) whether it is a fact that sugar 
price;; registered a rise during January 
:md February. 1960; and 

(b) if so, the nature of st{'PS takt'll 
or ~  to be taken to bring the 
priceR down? 

The Deputy Minister of Food • nd 
Agriculture (Shri A. M. Thomas): 
(a) and (b). The Central Govern 
ment allots specific quota., to the 
States from Ntch monthly ((-"Ieasl'. JI 
is for the State Gov('r.ltnenb tti 
arrange proper distribution ilt reason-
able prices. According to information 
received from the- Stale ~  

prices at approved shops )'emaineri 
~  at propp}" levp!....; ~ 

January and February and !hcr(' ha::-
gpncrally bel'n no iUl'l'l'ri<';P. 1 ~  

in Calcutta whet't.' t11(' S ~  Govprn-
~  had lc'f1 thl' trade·frel' the price.; 

w{'nt up but with the imp!_'IlH'nlatioll 
of th(' Rchctnl' of distribution intro-
duced by the State Government they 

are coming down. 
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Shri Shree NaraylUl Daa: May I 
know th,- extent to which <,he distri-
bution of sugar is done through fair 
price shops by the State G-overnments 
and through the nonnal trade cban-
nels? 

Shri A. M. Thomas: Now, the State 
Governments allocate ~  to the 
various districts and under the super-
vision of the district officers it is being 
distributed through fair price shop:-
and other approved dealers. 

Shri Shree NaraylUl Das: I want to 
know the extent to which the sugar 
is being distributed through fair price 
shops by the State Governments and 
through the normal trade channels. 

Shri A. M. Thomas: The entire 
quantity of sugar produced in the 
country is now being allocatNi to the 
various State Governments. They are 
getting it distributed through th,' 
various district officers. 

Pandlt D. N. Tiwari: May I know 
whether different rates have been 
fixed in Bihar for the two zones-
North Bihar and South Bihar-and, 
if so, what i:-; the reason for the 
same? 

Shri A. M. Thomas: With regard to 
South Bihar, we are just looking into 
th(' matter. As the hon. House knows, 
the cost of production differed from 
North Bihar, compared to that in 
South Bihar and so a different prie,' 
had to be fixed for South Bihar. We 
arc looking into the matter. 

Pandlt D. N, Tiwari: May I know 
whether the consumers will get sugar 
at the same price or at different 

~  

8hri A. M. Thomas: Th" consumer 
will get it at the price at which the 
landed cost of North Bihar sugar 
works out in South Bihar. 

Shri 8arish Chandra Mathur: May 
I know what improvements in the 
distribution have been effected since 
the new Min·ister has taken over and 
whether the new Minister has madL' 
any changes in the system of ~

<>ution. and if he has done fO, rna)' I 

know what are the improvements 
whiCh he has effected? I ask this 
question because in most parts of thf' 
country I find that the malady con-
tinues with virulence. 

The Minister of Food and Arrlcul-
ture (Shri S. K. Patil): So tar as th" 
distribution of sugar is cont'crncd, i' 
is entirely the responsibility of tho 
States. I have been urging on them 
that if they do it through the co-
operative societies, it would be per-
haps better. Distribution of sugal-
through ration cards has another 
dL'IIldvantage, because those who d<> 
not normally eat sugar also ~  eat-
ing it. 
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Shri A. M. Thomas: In Madhy .. 
Pradesh Wf' arc allocating a quota_ 
of ... 

II!g m",,'hf ~  ~  it 
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~ ~1  ~~ ~ f6ft "l'T'ffl 
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Shrl A. M. Thomas: .. 11,300 tons 
and the price prevailing, according to 
the report that we have te<'eived, i:i 
Rs. 41.67 in Bhopal. 

Mr. Speaker: If the hon. Member is 
not able to folJow English, th0 oth"r 

~  may answer in Hindi. 

"" ~  111,0 mi!:<'t: ofl ~ 'fiT 

~ ~ <>:r. '1"1< m ~ "" ~ ~  
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Shri Braj Raj Singh: In view of 
the reports that the production 01 
sugar is likely to increase by two lakh 
tons this year, will the Government 
think over the increase of quotas 
which arc now released t>cr month? 
The Government have been releasing 
only 175,000 tons per month and are 
blaming the State Governments for 
the defect in the distribution machi-
nery. Unless the Government increase 
the quota for the States per manU" I 
Ihink the prices will shoot t· ~ as they 
have been shooting up. 

Shrl S_ K. PaUl: It is too early, 
because the season has to run. I can-
not simply take the risk just now, 
because if I run short of the stock 
perhaps the difficulties will he more 
than what the han. Member :magines. 
So far as the quota of allocation, that 
is, the allocation of 175,000 tons is 
concerned, it is based on the past one 
or two years and the practices during 
the past. But I shall be very glad 
to increase that quota the moment I 
am sure that I am out of the woods. 

Shri S. M. Banerjee: May I know 
whether it is a fact that the Govern-
ment of India have brought to the 
notice of the State Governments that 
there is much difference between the 
price of sugar in controlled shops and 
the price in the open market and, if 
so, what arrangements are they mak-
ing to see that the prices do not shoot 
so much? 

Shrl A. M. Thomas: The prices 
range between Re. 1 and Rs. 1.15 per 
seer. But it is only a small quantity 
that escapes into the open market now 
and for that quantity the prices vary 
from State to the State and are really 
more than for what we get from th£' 

~  ~  

Shri S. M. Baaerjee: It is not ". 
question of a small quantity ~ ~  
Supposing, in a particular city with. 
a population of 11 lakhs, lhe card-
holders may be only 11 lakhs but 
the other people should get it' from 
the open market. I want to know 
why the difference is so great. In the 
market it is Rs. 1-6-0. For instance, 
in Kanpur, it is Rs. 1-8-0 :md else-
where it is Rs. I_H_O. 

Mr_ Speaker: There is no que,tion 
of arguing over the matter. The han. 
Minister says that some portion. 
{'scapes into the market. 

Shrl S. M. Banerjee: Should we 
not control the price in the market,. 
Sir? 

Mr. Speaker: Why is there no con-
trol of the entire quantity of sugar?' 
That is his question. 

Shri A. M. Thomas: That is nnt 
possible in the nature of ~  A. 
has been made clear, the entire ~ 

duction of the sugar factories, except 
for a small quantity that is set apart 
for the employees, is being distributed 
through the State Governments. The 
State Governments are i.'l'ranging 
distribution. 

My senior colleague has made it 
clear that even persons who do not 
rl'Quire sugar also get sugar from the 
rallon shops, and that quantity per-
haps also escapes into the black 
market. 

Shri Rameshwar Tantla: May 1 
know whether it is a fact that sugar 
prices in the controlled shops are 
Rs. 40 per maund whereas, 100 miles 
from here the sugar in the open 
market costs Rs. 50 to R.. 60 per 
maund and, if so, what is the reason 
tor this and may I know whether the 
Government arc considering about 
making sugar available at a reason-
able price in those areas? 

Shri A. M. Thomas: It ''lay he B 
fact that the open market prices are 
a little more than the priCeS prp.vail-
ing in the controlled shops. 

Shri ChtntamoDi Pan1rrahi: May 
I know whether, in view of the lesser 
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production this year, the Government 
propose to import sugar so dS to meet 
the requirements? 

Sbri S. It. Patl1: The Government 
do not think of importing uny sugar 
at all. This country has the ('aplcity 
for producing the sugar that sht· 
needs. 

Shri Sankarapandlan: May I k lOW 
whether Government have "11 idea of 
continuing the control over suga: 0)' 
whether they have any idea of rt·lax- , 
ing it? 

Shri S. K. PaW: Sun,ly that 
depends upon the stock thou will bt 
·made available at the end of the 
season. 

Shri P. K. Deo: In view of thl! 
shortage of sugar, may I know ",heth.')' 
Government are considering t!-]e ~ 

ling liP of more sugar mills in the 
country or giving more incentives tfj 

privall' parties to put up IOOte sugar 
mill!'? 

IIIIri 5.- ~ Patl1: EnoUih iQceQtive. 
have been given and I ~  that the 
sugar production will increase by 
about 200.000 tons this year, So fer 
as new factories an' 1~  Wl' 
will be having quite a number A them 
in the third ~  Year Plan. 

Shr; Prabhat Kar: In view of the 
Iact that the Central Government is 
allocating the sugar quot'iS to the 
States. may I know why the State 
Governments are giving t.he sur;ar to 
the open market where the ~  afE' 
much higher and may I know what 
steps have been taken to "eo t"af. the 
State Governments do not 'lUOC:lte any 
sugar quota to the open mal'k.:t'? 

Sbri S. K Pat1l: As I said, i! is 
impossible, and sometimes when you 
introduce ration over the whole St'-'.tl, 
perhaps million of people W'lO nevel' 
used to eat sugar will go in for sugar, 
That is really not an improVt'ment 
over thp existing situation, 

Shrl Baghunath Slnrh: As t"" co,t 
of production and the reco"lery in ~  
South are less than in northern India, 

may I know why the price in the 
South is higher? 

Shri S, K. Patll: It is the ~  way 
about. 

Shr! S. M. Banerjee: The han, 
Minister said that we ar,' likely to 
produce more sugar this year. I want 
to know whether the present system 
of sugar distribution, etc., h;,s not 
yielded till' desired effect and, if '0, 
whether a new system Or a l:{'W prc w 

ccdul'c will be introdueed aflr>r we 
get the total quantity of ,ugal' th;s 
year? 

Shr! S. K. Patll: Two ,·II,·,:!s w,!l 
follow. If there is more ~  lH:..ssi-
bly control may not be nC'(;cs .. ary. 
That might reducl' the nun-:b\·!' d 
tho:;" who really takt' sugar ~  do 
not tak" sugar that goes into p", black 
market. Another thing is, pos:·dbly 
the quotas that arc given to ~ 1 ~ Stitt!.:;; 
would be increased. 

Protein from Waler-llyat'inth 

"'652. Shr! P. K_ Deo: Will the 
Minister of Food and Arricultore I", 
pleased. to state: 

(a) whether the Depal'tmcn: 0f 
Applied Chemistry of ~ Uni-
versity have exhibited at the World 
Agriculture Fair samples o! protf:'i!l 
materials ex traded trom ~  leave's 
of grass. water-hyacinth 3nd atht r 
plants, which could be used in makillfl 
various food preparations; 

(b) whether the commercial pro-
duction of this protein can bt' ~  

up; 

(c) whether it can be pro@('ed 
domestically; and 

(d) if so, the cost of j:Jfodu('tion 
thereof? 

The Depoty Minister of Food and 
Agriculture (Shri A. M- Thomas): (a) 
Yes. 

(b) Information available indicates 
commercial possibilities. 

(c) Yes. 




